NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

COURT NO.1
M ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 12.02.2020

CAUSE LIST - 2

ATTENDANCE CU

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Shri Ashutosh Chandra
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Shri A. Mur%oalong with Ms. Jyothi A., learned Counsels for the

Respondent in IA. Learned Counsels for the Respondent in IA submits that

he is filing Reply to the IA today. Post the IA under the caption ‘For Orders’

on 13.02.2020.
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